
IN THE CE RAL PDMINISTMTIVE TRIBUNAL, J.LUfUR BENCH, JAIHJR. 

OA 5/ 2002 · DATE OF ORDER: 3ffJ1'~!2C03 

Smt~ Kanl~ Rajoria. wife of Late Shri Ratan Lal Rajoria, by 

caste Raj oria aged a bout 61 years , resident of 17 60, Dewan 

Bh agchand · Gali, Te li Pada, Choura Rast a, Jaipur • 

• • • • • Applicant.-

VERSUS 

1. of India through its Secretary, Ministry of 

II Complex, Bhikhaji Gama Place, New D2lhi~" 

2. Th Pay and /_..ccounts Officer, Central Pensi. on, 1~.ccounting 

Office, Ministry of Finance, Govt. of India, Trikoot II Complex, 

Bhikhaji ama Place, New De lhi·~1 

3.'~ The Sr. Accounts Officer, Ministry of Industry pay and 

Accounts or Small Scale I ndusti!B s, 601, Wing Ninnan 

Bh a wan, Ne Delhi~; 

4. The General Manager, State Bank of Bikaner and Jaipur, 

S .M .• s. Hig 1 Way, Choura Rasta, Jaipur. 

• •· •• Respondents•' 

Mr. P..lok GEyal, Proxy counsel for 
.{,;i Mr. P .P. Mathur, Counsel for the applicant. 

Ms. Shalin · Sheo ran, Proxy c ounse 1 for 
Mr. Bhanwar Bagri, Counse.b for the respondents Nos. l to 3., 

Mr•' Zakawar Ali, Counsel for the respondent No • 4;; 

CORAM ---
Hon'ble Mr. M.L: Chauhan, Member (Judicial) 

ORDER (ORAL) -- .. ---- -
The Proxy counsel appearing on behalf of Mr. P .P. Mathur, 

counsel fo the applicant, submits that he does not want to 

persue the matter and wants to withdrawthis OA.' Accordingly, the 

OA is dism'· ssed as withdrawn. 

In ~,';! L-:> . 
(M.~flAN) 

MEMBER (J) 


